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Rural Development Programme du-
r.ng the financial year endiag on 31st
March, 1984;

(b) whether Government have re-
ceived any report from the State Gov-
ernment with regard to theutilisa-
tion of the assistance given by the
Centre; and

(¢) if so, what are the details in
ihis regard?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAIL DEVE-
LOPMENT (SHRI HARI NATH
MISHRA): (a) An amount of Rs.
1245.00 lakhg has been released by
Central Government to Distriet Rural
Development Agencies in Andhra
Pradesh for the implementation of
Integrated Rural Development Pro-
gramme during 1983-84.

(b) and (c) Yes, Sir. An amount
of Rs. 2175.68 lakhs including State’s
share has been reported to be util'sed
and Rs. 4013.19 likhs has been mobi-
jised as term credit upto the end of
February, 1984, 1,91,534 families have
been agssisted upto February, 1984,

Allocation of foodgrains to Andhra
Pradesh ynder NREP

810. SHRI RAYAPATT SAMBA
SIVA RAQO: Will the Minister of
RURAL DEVELOPMENT be pleased
to state:

(a) the total quantum of foodgrains
allocated under the National hursl
Employment Programme to Andhra
Pradesh during the financial year
ending on 31st March, 1984; and

(b) the total quantum of food-
grains likely to be allocated to Andhra
Pradesh during ihe current financial
year under the said programme?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARI NATH
MISHRA): (a) and (b) A total
quantity of 27,365 MTs. (rice) was
allocated under National Rural Em-
ployment Programme to Andhra Pra-
desh during the year 1983-04, Tor
the year 1984-85 an allocation of
25.540 MTS. of rice hag been made.
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Quality of drinking water in NDMC

811. SHRI F. M. KHAN: Will the
Minister of WORKS AND HOUSING
be pleased to state:

{a) whether it is a f{a:t that the
quality of drinkingwater supplied by
the ND.M.C. in New :)eihi area which
is generally of very poor quality is
harmful and not fit for drinking;

(b) whether any samples have been
tested in this regard; and

(c) if so, what action has been
taken gaainst the officials concerned?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPARTS AND
IN THE MTNESTRY OF WORKS AND
HOUSING AND IN THE DEPAETD-
MENT OF PARLIAMENTARY AF-
FAIRS (SHRI MALLIKARJUN): fa)
No.

(b) VYes.
(c¢) Does not arise.
Rehabilitation of Agro-Enierprenewr-

812. DR. SHANTI G. PATEL:
DR. BAPU KALDATE:
SHRI SUSHIL CHAND

MOHUNTA.: )
SHRI BISWA GOSWAMI:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) what steps have bcey taken by
Government so far to ameliorate the
sufferings of agro entreprencurs during
the last three years; and

(b) the number of Agro entrepre-
neurs rehabilitateq so far daring the
above period?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURR
(SHRI YOGENDRA MAKWANA}Y:
(a) and (b) The scheme for estab-
lishment of agro service centres was
operated as a centrally sponsored
scheme in the period 1970 to 1979. On
the recommendation of the Nalional
Development Council the scheme was
transferred to the State sector with
effect from 1-4-1979 With the trensfer
of the scheme, the Esponsibility for
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administering it vests in the State
Governments concerned. The 3Stale
Governments have been advised to
take all necessary steps to assist the
agro service entrap~cpeurs,

—

Self-financing Scheme

813. DR. SHANTI G. PATEL:
DR. BAPU KALDATE:
SHRI SUSHIL CHAND

MOHUNTA:
SHRI BISWA GOSWAMI:

Wili the Ministsr of WORK Ai'D
HOUSING be pleased to state:

{a) whetker it is a fact that a aum-
ber of applicants whose names ap
peared in the list of successful allot
tees of the flats in the draw held in
December, 1983 under Self-financ-
ing Scheme have yet to get allottment
letters for paying the instalments;

(b) if so, what is the number of
cases which are perdng for issue of
zNotment letiers 1~ the aforesaid draw
in the categoty? flats in various 1lo-
cations like Vagant Kunj, New Delhi.

(c) whether it is also a fact thai
there are a number of eligible apuv!!-
cants waiting in the third Self-Financ-
ing Scheme but those who were re-
gistered 'ater have been aliotted
flats; and
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(d) if w0 whst are the reasnms
therefor and what is the number or
flats allotted location-wise under
Fourth ang Fifth Self  Financial
Scheme (C..tegory II)?

THE D&£7J1Yy MINISTER IN THE
DEPARTMENT OF SPORTS AND IN
THE MIVICIRx OF WORKS AND
HOUSING AND IN T'IE DEPART-
MENT OF PARLIAMENTARY AF-
FAIRS (SHRI MALLIKARJUN):
(a) anl (1) DDA have reported that
allotmen’ ’elrers icr the payment of
instalme.i's o successful allot*ess of
flats have been issued except for
flats in Vasun* Tihar (JNU), Ashck
Vihar a¢ Wazupur whbere cons'els
tion of 4r hag been delayed.

»

(¢} Yes.

(d) Persons registered under aself
Financing Scheme III have been given
en-block sentority over and above per
sons regiic;ed o SES-IV and V' in
the allocation of flats taking into con~
sideration their preference of the
locality. Some persons of Scheme III
who mi.\ nav’ given pre - e1.s of
locality whe-2 4577 wowd no. succeed
the drax «f lo*r or who wid nect ap-
ply for siocatic jtself, ~re sawaiting
allocating of 9ats 1195 registranie of
SFS.IV and 6447 of SFS-V have been
allocated fafs in the loma 1..es as
detailed below:—

SFS-1IV  SFS-V

Vasant Vihar . . 8 4
Vaunt Kunj .. 827 4676
Sarita Vihar . . . } 183 1009
Shalimar Bagh 8o 145
Paschimpuri 2 308
;h/fotia Khan 8 10
East of Mukerjee Nagar . 63 206

ast of Kailash 4 9

1193 6447




